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SHRI M, K, SHRAWAT
MEMBER (J)

ATTENDENCE.CUM-ORDER SHEET OF THE HEARING OP MUMBAI BENCH OF
THE NATIONAL COMPAI.IY LAw TRIBUNAL ON 17.11.2017

NAME oF THE PARTIES: Mr. Sunil Dubey

M/s. Brand Connect Media Pvt. Ltd

SECTION OF THE COMPANIES ACT: 397 l39a of the Companies Act 1956
ar,d, 2411242 of the Companies Act, 2013.
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cases arc adjourned to 2O,L2.2OL7.
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COMMON ORDER

C,P, No,O7 I 24L-2421 NCLT I MB I mAH I 20tl
C.P. No. 01/397-398/CL8/MB/MAH/201s
c.p. No.117l397-398/CLB/MB/ MAH/2014

1. The Learned Representatives of both the sides are present.

2. One of the Counsel from the side of the Respondent No. 5 seeking

adjournment. By consent of all the other Counsel in all the three
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M.K. SHRAt7.t1.2017
Member (ludicial)

NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI
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